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PUBLIC NOTICE PUBLIC NOTICE WRA WhR Government of India
(Section 102 of The Insolvency and Bankruptcy Code, 2016) (Section 102 of The Insolvency and Bankruptcy Code, 2016) ) .. .
FOR THE ATTENTION OF THE CREDITORS OF SRI. S. KISHORE FOR THE ATTENTION OF THE CREDITORS OF SRI. KOLLURI AYYAPPA SASTRY HRUNE &HE FATAT Ministry of Corporate Affairs
= RELEVANT PARTICULARS B RELEVANT PARTICULARS 3 .
No No TRT IR THMIT JHEHIT tre for P Accelerat
1.| Name of the Personal Guarantor. SRI. §. KISHORE 1.| Name of the Personal Guarantor. SRI. KOLLURI AYYAPPA SASTRY aq_;: Centre for mc?SSIng ccelerated
2.| Father's Name SRI. NEMAM SUBRAMANIYAM SETHURANAN. 2.|Fathers Name SRI. K VENKATESWARA RAO (Hi- 9), FEemHT. fafeeT, Corporate Exit (C-PACE) IICA
3.| Add f the P G t Office address: 8-2-293/82/A/431/A, Road no.22, 3.| Add f the P G t Flat No. 503, Santosh Resid A [ - - ildi th -
d trﬁgsr é)cordes a(\e/gi?anb?e Wtft?]r?ﬁeor as o gﬁg :Hillrg,slilyderabad B2I431 oad no d trﬁgsr gcor(?s a(\e/g?anb?e Wtft?]r?ﬁeor as M:dh Sra Nagare,lrll-lc;;erate)zlcj-%r(l)%%38 el 'Flfa.'a‘, e P 6,3,8, . 5, Building, 7* Floor, Plot P-6,7.,8,
esolution Professional. Correspondence Address: 1-2-593/B3, Soubhagya esolution Professional. 311-5‘@& ":lﬁ'{:ﬂ‘, EUICH Sector-5, IMT Manesar, Gurgaon,
Apartments, Domalguda,Hyderabad-500029 4. Date of Insolvency resolution application | 16-12-2020
4.| Date of Insolvency resolution application | 16-12-2020 made under sec.95 of IBC, 2016, from ERATOT-122050. Haryana-122050.
made under sec.95 of IBC, 2016 , from which the Interim Moratorium commences ; : . .
. . A Email: roc. mca.gov.in Email: roc.cpace@mca.gov.in
which the Interim Moratorium commences 5.| Company Petion No. and date of admission | CP(IB). No. 440/95/HDB/2020 Order Dated ail: roc.cpace(@mca.gov pace@ 8
9.| Company Petition No. and date of admission | CP(IB). No. 442/95/HDB/2020 Order Dated 30.4.2024 ordering commencement of the Insolvency 30.4.2024 ( order copy uploaded on 01-05-2024)
ordering commencement of the Insolvency (Order copy uploaded on 01-05-2024) Resolution Process against the Personal FORM No. STK--6
Resolution Process against the Personal guarantor (PG) and date of declaration of °
quarantor (PG) and date of declaration of Moratorium, by Honorable Adjudicating Authority. PUBLIC NOTICE
Moratoriur, by Honorable Adjudicating Authoriy 6. | Estimateddateofclosureof Personal insolvency | 27.10.2024
6. EstirPateddateofcIos(uFE?slfD )Personal insolvency | 27.10.2024 resolution process ( PIRP) {180 days from the date of Commencement of (PIRP)). [Pursuant to sub-section (2) and sub-section (4) of section 248 of the Companies Act,
resolution process {180 days from the date of Commencement of (PIRP)}. 7. Name and registration number of the | KALVAKOLANU MURALI KRISHNA PRASAD : :
7. Name and registration number of the | KALVAKOLANU MURALI KRISHNA PRASAD insolvency professional acting IBBI/IPA-001/IP-P00967/2017-2018/11588 2013 and rule 7 of the Companies (Removal of Names of Companies from
insolvency professional acting IBBI/IPA-001/IP-P00967/2017-2018/11588 as Resolution Professional the Register of Companies) Rules, 201 6]
as Resolution Professional , , , , ’
8.| Address and e-mail of the Resolution 8-27, Mythripuram Colony , Jillelguda, Karmanghat,
8.| Address and e-mail of the Resolution 8-27, Mythripuram Colony , Jillelguda, Karmanghat, professional, as registered with the Board | Vyshalinagar Post, Hyderabad-500 079. . . .
professional, as registered with the Board | Vyshalinagar Post, Hyderabad-500 079. E-mail kmk123ip@gmail.com Publ ICNO tlc € NOROC/C‘PACE/STK‘Z/Z“S (2)/2024_25/65 D ate-Z 6042024
E-mail kmk123ip@gmail.com i
9. | Address and e-mail to be used for As above. .
9. | Address and e-mail to be used for As above. cgrrtfequnderce with the Resolution Reference:
d ith the Resoluti rofessiona o .
Profossional WI. . i esolu i 101 Last date for submission of claims 23.5.2024 (1) In the matter of striking off or removal of names (47) companies in the State of
10, Last date for submission of claims 23.5.2024 11.| Relevant Forms are available at kmk123ip@gmail.com/or ibbi.gov.infhome/downloadsy Telangana under section 248 of the Companies Act, 2013 in respect of:
11.| Relevant Forms are available at kmk123ip@gmail.com/or ibbi.gov.in/home/downloadg v . . . = = =
— : : . Notice is hereby given that the National Company Law Tribunal, Hyderabad has ordered the S Work Compan
Notice is hereb%/ gfwe;’n that tr|1e|Nat||onaI Clgmpélmty LaFV)V T”bU”(g'iR?Qderaba?gﬁ;ﬁ%ﬁ? tSk}e commencementof a Personal Insolvency Resolution Process (PIRP) against K.A. SASTRY S/o N;) Item CIN Nafn o y
commencement o a Fersona’ Insoivency nResoltion Frocess against . » OO0 BSh. K.VENKATESWARA RAOQ, Personal Guarantor of M/S. KSK Mahanadi Power Company |
ﬁf&”é‘r“éosé,’BaﬁA“ﬂm'tZﬁM(c?ES{* Jé@ﬁ“ﬁ’é%affé?ﬁ&"‘if“?F‘.%?Jeﬁlﬁ" éﬁoﬁsz}ész nanadif - | Limited. (CIRP) on 30.4.2024 order copy uploaded on 01-05-2024 1| AA6900669 | U72900TG2018PTC125693 | AIKON TEXONIC PRIVATE LIMITED
iy ditor': ofyS KISHORE. S/o 8h. NEMAM SUBR AMX‘,(“fAM SETHURAMAN. are heraty | JThe Creditors of Sh.K. ASASTRY Sfo Sh. K VENKATESWARA RAO, are hereby called upon to il | | |
called upon to submit their claims form B (under regulation 7(1) of Insolvency Resolution Procesz guubaT:nttr::gti)la(i:nc::pfcc))rr;:eBD(gE?oer;)reglggaltjilcziZr(nl) 331”;0:)\;9&(;3;E?Secl’éucttig;]irgg?:; L%ri(;?ir:r?ngl 2 | AA6743786 | U29300TG1993PTC016056 | LAKSHMI COMMUTATORS PVT. LTD.
for Personal guarantors to Corporate Debtors), Regulations, 2019, by way of electronic ' . ' ° , , ] |
communication, or courier/speed postor Registered post, with proof on or before 23-05-2024 to] ~ jcourier/speed post or Registered post, with proof on or before 23-05-2024 to the Resolution 3 | AA6928602 | U72200TG2008PTCO058137 |[FORTUNE INFOWAY PRIVATE LIMITED
the Resolution Professional at the address mentioned against SI. No. 8. Professional at the address mentioned against SI. No. 8. 4 | AA6897227 | U55103TG2009PTC062600 |JOG HOLIDAY RESORTS PRIVATE LIMITED
Submission of false or misleading proof of claim shall attract penalties. Submission of false or misleading proof of claim shall attract penalties. |
Date: 01-05-2024 Name and signature of RESOLUTION PROFESSIONAL | | Date: 01-05-2024 Name and signature of RESOLUTION PROFESSIONAL 5 | AA6874456 | U74999TG2009PTC065993 SAMCRUZ CONSULTING
Place: Hyderabad Sd/- Place: Hyderabad Sd/- PRIVATE LIMITED
KALVAKOLANU MURALI KRISHNA PRASAD KALVAKOLANU MURALI KRISHNA PRASAD 1
IBBI/IPA-001/IP-P00967/2017-2018/11588 IBBI/IPA-001/IP-P00967/2017-2018/11588 6 | AA6851182 | U67110TG2009PTC064499 |MS CHAWLA CHITS PRIVATE LIMITED
A ez ol , | AAG6815293 | U24233TG2011PTC075660 | SREE SAKTHI AYURVEDIC & HERBAL
PRODUCTS PRIVATE LIMITED
SOUTH EAST CENTRAL RAILWAY PUBLIC ANNOUNCEMENT 8 | AA6377359 | U51101TG2014PTC097081 | KGN MOBILE PRIVATE LIMITED
E - AUCTION SALE PROGRAMME OF SCRAP IN (Regulation(r_ 2 of ot|hf' Inslglvency)algd Blalzkrupt% 1l36c)>arcl of India 9 | AA6791503 | U01403TG2014PTC093030 |SAAKETH POULTRIES PRIVATE LIMITED
SOUTH EAST CENTRAL RAILWAY iquidation Process) Regulations, — .
; For the Attention of the Stakeholders of AA6857193 | U74999TG2016PTC112339 NICEFIT INNOVATIONS
The auction Schedule Programme for Three Months from June Talwar Cars Private Limited 10 PRIVATE LIMITED
2024 to Aug 2024 is as under 5. No. PARTICULARS DETAILS :
GsD/ BSP/ Raipur! Nagpur/ GsD/ 2 |Date of incorporation of corporate debtor|22nd July 2008 PRIVATE LIMITED
Raipur Division |Divislon |Division Nagpur 3 |Authority under which corporate debtor|Companies Act 1956
07.06.2024 | 06.06.2024 [05.06.2024 [10.06.2024 | 11,06.2024 Is incorporated/Registered |ROC - Hyderabad 1p | AAGI14075 | US0102TG20ISFTC125935 SE%@XSTEESETTEERS Y
'18.06.2024 | 14.06.2024 |13.06.2024 | 19.06.2024 | --mer 4 %‘;ﬁf}’,ft‘;‘;‘;o‘gﬁ‘g‘tgf Egré OLr;T:‘Z‘i bﬁﬁb'“ty U34103TG2008PTC060254 ST S TC 36730
: 501T 18FTC1
S8R ERaS LSOt 00 SNSk | S 00.A000 | SR 00,0050 5 [Address of the registered ofice and|Talwar Towers, #7-2-31/A, B-31 3| AAOB6OTS LT ’ PERCEPTIQUENT DATA FARM
B8] July 2024 principal office (if any) of corporate|Industrial Estate, Sanath Nagar, | INFORMATICS PRIVATE LIMITED
Eslm E?FI”{ E:‘TT” gilll;llil:li“nr 35 > 6 (Iij)ztt)tiocr)f closure of Insolvency Resolution Hydorabed, Toangons, a0 14 AA6656219 | U72900TG20190PC133330 | VIU TECHNOLOGIES (OPC)
aipur vision vision vision agpur
05.07.2024 | 04.07.2024 |09.07.2024 |08.07.2024 | 12.07.2024 fRtocess; o : : =L LMILED
armrwartbinarint it Pt erera ot st s ol sttt St B it " 7 |Liquidation commencement date 0f|25.04.2024 (Copy of the order received AA6922177 | U31909TG2019PTC136639 | VIVERE MANUFACTURING INDIA
16.07.2024 | 15.07.2024 [18.07.2024 | 19.07.2024 | --- corporate debtor on 29.04.2024 from NCLT web portal) 15 PRIVATE LIMITED
(31.07.2024 | 26.07.2024 [29.07.2024 |30.07.2024 | 24.07.2024 8 |Name and registration number of the insol-|Santosh Bhatia, :
[C] Aug 2024 vency professional acting as liquidator  |IBBI/IPA-001/IP-P-01750/2019-2020/12668 16 | AA6715059 | U74999TG2019PTC136508 | SINGLETON DIGITAL PRIVATE IMITED
s 1 ATV e 9 |Address and e-mail of the liquidator, as|Address: D 1101, Lodha Meridian, 4th 1
g;j.giur gﬁ:‘:mn gil::::f:" grﬂ Ell:l;r;: ﬁgs:;m registered with the Board Phase. K P H B Colony, J N T U, Kukat- 17 | AA6889119 | U72900TG2020PTC139414 | QUANTUMLOTUS PRIVATE LIMITED
Rl st e ————————————— e rni e pally, Hyderabad, Telangana-500072 AA6855962 | US5300TG2020PTC146469 BRTS SERVICES INDIA
109.08.2024 | 06.08.2024 |07.08.2024 | 08.08.2024 | 13.08.2024 Mail id: casantoshbhatia@gmail.com 18 PRIVATE LIMITED
'21.08.2024 | 20.08.2024 (14.08.2024 |16.08.2024 | --- 10 [Address and e-mail to be used for corre-|{Address: D 1101, Lodha Meridian,4th !
30.08.2024 | 29.08.2024 |28.08.2024 | 27.08.2024 | 26.08.2024 spondence with the Liquidator Phase, KP H B Colony, JN T U, Kukat- 19 AA6934326 U92130TG2021PTC151963 SUGUNALAYA STUDIOS
e 5 P e s e W pally, Hyderabad, Telangana ,500072 PRIVATE LIMITED
Please visit website : www.lreps.gov.infe-Auction for Mail id: casantoshbhatia@gmail.com
detalls of s-Auction scheduls and e-Catalogus. 11 |Last date for submission of claims 29th May 2024 ) AA6920454 | U72900TG20210PC150885 | SMART STREET DIGITAL MARKETING
Auction will start at 10.00 A.M. and may be continued Notice is herebv aiven that the National C Law Tribunal_ Hvderabad has ordered 0 OPC) PRIVATE LIMITED
ldﬂ_’f if consldered necessary. « Material shall be otice IS herepy given a. e a]lona ompany Law lripunal, ye_raa gs_or ere ( )
i . b : - : the commencement of liquidation of the MIs. Talwar Cars Private Limited on AAGSR6A1S U72900TG2021PTC150828 OLARIS COGNITIVE SERVICES
disposed off on "as is where /s basis™. » Available at: 25th April, 2024 (Copy of the order received on 29.04.2024 from NCLT web portal) 21 Q
Eﬁg:r?ﬂip“; & m;"L:I”"rTart {Sﬂril:p‘ E‘:‘“rl' g‘;gr 'i"'r:“:‘";' The stakeholders of M/s. Talwar Cars Private Limited are hereby called upon to PRIVATE LIMITED
& ! E! E !!E : r i i i i - H H H 1 1 H 1
Ferrous such as Copper, Aluminum, Batteries and The financial creditors shall submit their claims with proof by electronic means only. All other AA6811057 | U15490TG2021PTC153382 V STANDARD FOOD TECH
abandoned structure etc. « For detalled Auction catalogue, creditors may submit the claims with the proof in person, by post or by electronic means. 23 PRIVATE LIMITED
please see the Website: www.ireps.gov.infe-Auction. Submission of false or misleading proof of claims shall attract penalties. -
CPR/10/39  For Principal Chiel Material ManageriBilaspur Date : 30th April, 2024 Name and Signature of Liquidator: 24 AA6929944 U24230TG2021PTC152492 ARUDHRA REMEDIES INDIA
§# South East Central Railway B @secrail Place: Hyderabad Santhosh Bhatia | PRIVATE LIMITED
25 | AA6868738 | U72900TG2021PTC153766 FODZIA PRIVATE LIMITED
26 | AA6860699 | U52609TG2022PTC159861 | KINGDOM FLORIST PRIVATE LIMITED
. . 27 | AA6841372 | U74999TG2022PTC160231 |LIBHA CONSULTING PRIVATE LIMITED
indianexpress.com :
28 | AA6895849 | U52609TG2022PTC163285 | SANATANA TRADERS PRIVATE LIMITED
29 AA6856217 | U70100TG2022PTC168832 FOURCORNERS INFRA VENTURES
| PRIVATE LIMITED
30 | AA6859113 | U46209TS2023PTC171919 | KRISHI VANAM PRIVATE LIMITED
1 AA6909073 | U20293TS2023PTC171425 | AVOFOL ETHANOL INDUSTRIES
I PRIVATE LIMITED
1 AA6931948 | U51505TG2003PTC041818 APARNA ELECTRICAL AND
AUTOMATION PRIVATE LIMITED
33 | AA6902255 | U72200TG2007PTC054341 IKSHA INFOTECH PRIVATE LIMITED
34 | AA6598639 | U74999TG2017PTC115471 |BUFFINS MILKSHAKE PRIVATE LIMITED
35 AA6862099 | U73100TG2021PTC152992 | PALAMUR BIO TORUS VACCINES
PRIVATE LIMITED
36 | AA6951492 | U74999TG2022PTC161792 | DNSD SERVICES PRIVATE LIMITED
37| AA6226070 U62011TS2023PTC172026 WAAZAI TECH PRIVATE LIMITED
18 AA6820202 | U72200TG2006PTC051816 | EPR GENE TECHNOLOGIES
PRIVATE LIMITED
39 | AAT004560 | U40200TG2008PTC061442 | KAKINADA LNG PRIVATE LIMITED
40 AA6941985 | U72900TG2009PTC065495 | ARK MEDITRANCE SERVICES
PRIVATE LIMITED
11 AA7002877 | U72900TG2019PTC132228 KONNEXEL TECHNOLABS
PRIVATE LIMITED
42 | AA6997113 | U14294TG2019PTC133007 |ALPURI ENTERPRISE PRIVATE LIMITED
43 | AA6836071 | U72500TG2019PTC135234 | ANOKHASOFTWARE PRIVATE LIMITED
44 AA6934319 | U74900TG2020PTC140199 TAKSH PHARMACEUTICALS
PRIVATE LIMITED
45 AA6979216 | U45203TG2021PTC151655 | RAWAT INFRASTRUCTURES AND
PROJECTS PRIVATE LIMITED
46 AA6976174 | U55209TG2021PTC152604 CHIRALA HOTELS AND RESORTS
| PRIVATE LIMITED
o o AA6965051 | U72900TG2022PTC158792 INTEGRITY LOGIC TECHNOLOGY
OO at eve ry SI e SOLUTIONS PRIVATE LIMITED
b f t k. ~ d (2) Notice is hereby given that the Registrar of Companies had received applications from
e Ore a Ing a SI e. the above-mentioned companies under section 248(2) of the Companies Act, 2013 for
removal of its/their name (s) from the register of companies either on the ground that they
have failed to commence business within one year of their incorporation or on the ground
I nfo r m 0 u r 0 in i 0 n wit h that the company(ies) is/are not carrying on any business or operation for a period of two
y p immediately preceding financial years and has/have not made any application (s) within
in si htful ers e ctives such period for obtaining the status of a dormant company under section 455 of the
g p p ¢ Companies Act, 2013 or the company(ies) have obtained the status of dormant
company/subscribers to the memorandum have not paid the subscription which they had
undertaken to pay at the time of incorporation of a company and a declaration to this
effect has not been filed within one hundred and eighty days of its incorporation under
subsection (1) of section 10A/ have not been carrying on any business or operations, as
revealed after the physical verification carried out under sub-section (9) of section 12, but
it/they do not wish to continue its/their registration as companies and have, therefore,
requested for removal/strike off of its/their names from the register of companies.
(3) Accordingly, the Registrar of Companies proposes to remove or strike off the names of
the above-mentioned companies from the Register of Companies.
(4) Any person objecting to the proposed removal or striking off of name of the companies
from the register of companies may send his or her objection to the office address
. . mentioned here above within thirty days from the date of publication of this notice.
The Indian Express. S ThelndianEXPRESS (Haribara Sahoo)
For the Indian Intelligent. ———JOURNALISM OF COURAGE —— . Registrar
CBC- 07123/11/0020/2425 Centre for Processing Accelerated Corporate Exit
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CITY UNION BANK LIMITED

Door No. 23-75/25/1, Ground Floor, R K Nagar,
Anandbagh X Road Malkajgiri-500047
Mobile: 9392517650 email: cub155@cityunionbank.in

Jewel Loan Auction - Paper Publication:

(Borrower Deceased - Case)

The below mentioned borrowers have availed Jewel Loan in our
Malkajgiri Branch as detailed below. As the said accounts are overdue,
notices have been served to those borrowers, demanding for the closure
of the accounts. It was understood that the said borrowers were
deceased and the notices got returned. Till now, no Legal Heirs have
come forward to submit the claim application, and in some cases, Death
certificate / Legal Heirship certificate has not been obtained / not even
applied by the heirs of the deceased. Under these circumstances, set-
tlement of the death claim is getting delayed. Utmost steps were taken
to settle the jewel loan, by contacting the borrower address, neighbors
of the deceased, family members residing in the address of the
deceased borrower and relatives of the deceased borrower. But nothing
got materialized. At this juncture, the legal heirs of the Deceased are
advised to come to the branch to settle the account immediately, by sub-
mitting claim application along with the KYC documents and other proof,
as required, failing which, within 15 days of this paper publication the
mentioned jewels will be sold in the public auction to be conducted in the
Branch Premises on 21.05.2024 at 11.00 am.In case, if any surplus
amount is available from the sale proceeds of the auction conducted,
would be adjusted to other dues if any to the Bank by the borrower.In
case of any part payment made in the account, after this notice is served
and still it is not closed, the bank reserve the right to auction such Jewels
also. The Bank has the absolute right to cancel / postpone the date of
auction without any prior notice and that the Bank has the right to refrain
from auctioning of certain jewels.

S. JI. Ln. No. Dt. Of Name and Wt.of the Ln
No. Ln. Address of the | jwls in | Amount
Borrower gram (Rs.)
1 1502112025494835|08/06/19| G. Saraswathy 155.4 | 2,26,000/-
H.No.1-1-112, Sai
nagar, Malkajgiri
2 |502112025494836 (08/06/19| G. Saraswathy | 136.55 | 2,20,000/-
H.No.1-1-112, Sai
nagar, Malkajgiri
3 |502112025494837 |08/06/19| G. Saraswathy | 112.33 | 1,74,500/-
H.No.1-1-112, Sai
nagar, Malkaigiri

Note:

1. The Bidders should bring their PAN details and ensure KYC
compliance as per RBI norms

2. The Successful bidders has to pay the bid amount immediately,
otherwise their EMD will be forfeited.

3. Payment to be made only by transfer from account or through RTGS/
NEFT. NO CASH PAYMENT TO BE MADE DIRECTLY TO THE
LOAN ACCOUNT

Place: Malkajgiri

Date: 02.05.2024

Branch Manager




